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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONE BENCH, CHENNAI)

Original Application No. 442 of 2013 (SZ)

With

Original Application No. 20 of 2017 (SZ)
With

Original Application No. 276 of 2017 (SZ)
With

Original Application No. 77 of 2021 (SZ)

IN THE MATTER OF:

Jith Kumar ...Applicant(s)
Versus
The State of Kerala and Ors. ...Respondent(s)
With
Abdul Bhasheer ...Applicant(s)
Versus
Kochi Municipal Corporation and Ors. ...Respondent(s)
With
Lawyers Environmental Awareness Forum ...Applicant(s)
Versus
State District Environment Impact Assessment
Authority, Trivandrum &Ors. ...Respondent(s)
With

Suo Motu proceedings initiated based on a letter

Received from Mr.JusticeA.V.Ramakrishna Pillai,

Former Judge, High Court of Kerala, Chairman,

State Level Monitoring Committee, Kerala ...Applicant(s)
Versus

The Chief Secretary,

Government of Kerala,

Thiruvananthapuram &Ors. ...Respondent(s)

STATUS REPORT SUBMITTED ON BEHALF OF CHIEF
SECRETARY, GOVERNMENT OF KERALA

It is submitted that this Hon’ble Tribunal by its Judgment in
O.A.Nos.442/13, 20/2017, 276/2017 and 77/2021 dated 21.06.2021 has
directed the Chief Secretary, State of Kerala to file the Status Report and
accordingly, he submits the following Report:-

2. It is humbly submitted that the State Government and Kochi
Municipal Corporation have initiated solid and concerted effort to resolve the
issue of pollution by remediating legacy waste dump yard at Brahmapuram
and to establish integrated Solid Waste Management (Waste-to-Energy) project
to avoid further dumping of waste.

3. It is submitted that for addressing the problem in the gaps in
waste management issues, Additional Chief Secretary, Local Self Government

Department convened various meeting and directed various LSG’s to submit



action report based on Segregated waste collection and management, Organic
waste disposal and management, Bioremediation of legacy and mixed waste,
Management of discharge from the dumpsite, other waste management
measures taken. The consolidated action report may be seen as Exhibit R13
(a).

3. It is further submitted that directions were sent to the District
Collector, Ernakulam and IGP, Kochi to intervene to stop illegal dumping of
faecal sludge at Brahmapuram, in the water bodies especially in the night and
it was ensured from District Collector, Ernakulam that steps have been started
to curb such illegal actions through joint efforts of multiple departments. In
the DLMC constituted by this Hon’ble Tribunal in O.A.No.606/2018held lon
26.08.2021 discussed about the matter and it was decided that joint task force
of Corporation, Police, PCB, and Health Department should conduct
inspections and catch such vehicles which are transporting waste in an illegal
manner and dumping septage waste at Brahmapuram. Regarding the dumping
of septage waste dumping near the Treatment Plant at Willington Island by
tanker Lorries was also discussed in the meeting and directions were given to
the Police & Corporation Squad to arrange special patrolling kin that area and
strict actions will be taken against the culprits in the matter. It was also
directed Kochi Corporation Secretary to take urgent necessary action to
complete the Annual Maintenance of the FSTP at Brahmapuram, and in the
meanwhile to divert faecal sludge to the Willingdon plant, which is functioning
only at 50% capacity. Kochi Corporation Secretary was also directed to furnish
status report on the matter of removal legacy waste at Brahmapuram at the
earliest and instructions were given to regional performance audit officer to
look into the records of the Willingdon FSTP Plant to discover the extent of
capacity utilization of the plant during the time of Annual Maintenance of the
Brahmapuram plant and to provide report on whether there was a reported
increase in capacity utilization, pre or during Annual maintenance period of
the Brahmapuram FSTP, the status continues to be the same.

4. It is submitted that Government vide its order No.G.O.(Rt)
No.1754/2021/LSGD dated 14.09.2021 has approved tipping fee of Rs.3550/-
per ton offered by the Consortium led by M/s.Zonta Infratech Pvt. Ltd for the
development of Integrated Solid Waste Management Project with a Waste to
Energy Plants of minimum 300 TPD on Design, Build, Finance, Operate and
Transfer (DBFOT) basis at Brahmapuram in Ernakulam District. [Exhibit R13
(b)]

5. It is respectfully submitted that the Tripunithura Municipality has
reported that they are strictly following the Solid Waste Management Rules,
2016 and respective laws for the effective control of the waste management.

Stringent action is being taken against plastic consumption and awareness is



being given to people to reduce the use of plastic. The municipality is giving
prime importance to promote nil waste production and to process the waste at
the source itself. Accordingly, by including in different plants, subsidy and
technical support are given to install pipe compost, bio gas plant, bio gas bin,
kitchen compost, compost bin, bucket compost etc. These organic composts
are used for agriculture and gardening and other connected purposes. The
municipality has reported that they are doing earnest efforts to reduce the
waste and to process the generated waste in proper, scientific and technical
manner. Arrangements have been made to treat the waste at the source itself.
There are 73 members in ‘haritha Karma sena’ and with the help of them
segregating the waste at the source and collecting from door to door and
treating them separately. Photographs depicting collection of dry waste from
households and other establishments are produced herewith and may kindly
be seen as Exhibit R13(c).

5. It is submitted that the non bio-degradable waste including plastic
in Tripunithura Municipality are collected separately, stores and handed over
to ‘Eco-green Kerala Ltd’ a Government approved agency. The organic wastes
are collected and handed over to Brahmapuram plant working under Kochi
Corporation. An agreement was entered into with the Kochi Corporation since
2012 and Rs.1740/- per one tone waste is paid to the Kochi Corporation.
A.”Thumburmuzhi model” aerobic compost plant is established at Thaluk
Hospital compound and a mini material collection facility is also functioning
along with this plant. A photograph of the same is produced herewith and may
be seen as Exhibit R13(c). A campaign “My waste my responsibility” is to clean
Thirupunithura mission and solid waste processing plan and conveyed this
message to entire 49 wards through health sanitation committees. The
Municipality has established an aerobic compost bin at Anapparampu
comprised in ward 41 and which is functioning in full and efficient manner due
to the vigilant supervision by the councilor, health workers, residents and
residents associations. A photograph of the aerobic compost unit functioning
at Anapparampu comprised in ward 41 is produced herewith and may kindly
be seen as Exhibit R13(c). It is also reported that canals and water flows in
Tripunithura are cleaned through Ayyankali employment guarantee scheme.
The Municipality has employed 76 employees for cleaning purpose and the
roads and canals are cleaned on daily basis.

6. It is humbly submitted that Aluva Municipality has reported that they
are giving prime importance to promote nil waste production and to process the
waste at the source itself. The Municipality has affected with high density and
acute shortage of space. At present, the land use of the Municipality is
residential 35.54%, commercial 6.17%, Industrial 0.39%, Part and open space

3.79%, agriculture 8.13%, wet land 0.67%, vacant land 3.70% and water body



11.69%. As per the available data the vacant space are private holdings.
Regardless of the space constraint Aluva Municipality has provided 4 STPs in
0.19 Ha of land as pr the approved master plan of the Municipality. Earnest
effects are being taken to reduce the waste and to process the generated waste
in proper, scientific and technical manner. It is also reported that Aluva
Municipality has entered into an agreement with an agency called
“PLANAatEARTH” in the year 2015 itself for waste management. This agency is
an empanelled agency by Kerala State Suchitwa Mission. This agency covers
26 wards of Municipality. Plastic, paper, glass are collected from door to door
with a user fee of Rs.50/- and non-recyclable plastics, rubber, shoes/slippers,
bags, leather and multi-layer plastics are also collected. Dry wastes are
collected from 109 commercial establishments every week. True copy of the
photographs showing the activities carried out for the waste management at
the Municipality is, May kindly be seen as Exhibit R13 (d). Aluva Municipality
has entered into an agreement with the Kerala Enviro Infrastructure Ltd in
August, 2018 for the management of spoiled mattress, pillows an soiled
plastics into the sanitary landfill with a fee of Rs.1750/MT as per the SWM
Rules. The Municipality is taking earnest efforts to reduce he wastes sending
to the Brahmapuram Plant. It is also reported that Aluva Municipality is also
ensuring that waste is no dumped into Periyar River and taking stringent
actions against those who are violating this. The offices functioning within the
local limits of the Aluva and Thripunithura Municipality are strictly complying
with the green protocol. Sewage treatment plants are erected on all the
hospitals and huge flats and apartments.

Therefore it is most humbly prayed that this Hon’ble Tribunal may be
pleased to record the said status report submitted on behalf of Chief Secretary,
Government of Kerala on Record and thus render justice.

Dated at Chennai on this the 7t day of October, 2021

oo

(E.K.Kumaresan)

0.A.No.442 of 2013 (SZ) - Counsel for R1
0O.A.No.20 of 2017 (SZ) - Counsel for R6 & R9
0.A.No.276 of 2017 (SZ) - Counsel for R3, R5 & R9
0O.A.No.77 of 2021 (SZ) - Counsel for R1 to R3, R5 & R7
Standing Counsel for State Government of Kerala
NGT(SZ) Chennai Bench



EXIHIBIT R12 (a)

NGT - OA NO.442/13 (SZ) and OA No.77/2021 (SZ)- ACTION PLAN ON SOLID

WASTE MANAGEMENT OF LSGIs AT ERNAKULAM

Sl. |Descripti [Name of Local Bod|Current s|Gap Action to be t[Timeline f]
No |on V4 tatus aken or compli
ance (Mo
nths)
1 |100% Door to Door Collection of Waste
a |[Door to [Kalamassery 15800/30 |47.51% Number of =ar|70% Marc
Door ColMun:cipality 100 =52. itha Karmz senlh 2022
lection fr 49% a Units to be in
om Hous (Total No. of House creasec from 1/100% Mar
eholds (s 30100, 7 to 23 Acdiriolch 2023
%) , nal velicle 10
Total Population: 7 Nos, to be purc
0776) hased
Thripunithura Muni{19500/43 |55.29 Numbe- of Har|100% Mar
cipality (Total No. [620 itha ch 2022
of Houses 43620, Karmasena Uni
s VR ts to be incr=as
Total population : ed from 74 to
92522) 98 and 25 addi
tional waez] ba
rrow  to be
purchaced.
Vadavucode Puthen|0 100% Harithakarmas [31.12.202

cruz
Gramapanchavat

(Total No. of House
5 10299, Total Popu
lation: 24,911)

ena reconstitut
ed with 32 me
mbers. Action
has Deen
initiated to buy
uniforn:, face s
hield, Mask, bo

ots, gloves etc.

1




Thrikkakkera Mumi|25% 75% Add:tional vehi|70% - Mar
cipality cle incr=sed frojch 2022
m 20 tc 25
‘Total No. of Hous= 100% - Ma
s 43280, Total Pop1 No. Of Haritha [rch 2023
lation 77319) Karma Sena ha
s to be ‘ncrease
d
Aluva Muricipality [25.13% |74.89%  |[Number of Har|100 % Ma
ithakarmma Sefrch 2022
(Total No. of House nais 22
s 5372, Tctal Poptl
ation 22428) Neec to by 20
Wheel barrow,
Bins should be
distributed to a
11 house hold
[Kumbalangi Grama 60% 40% 1. Through|31.12.202
Panchayat ( No of ward vzise awajl
House holds 9355. reness and mas
Total Poptladon -2 s campaign via
8248) SHG”s — Cover
age wil facilita
te to average 9
0%
Cheranalllur Gramal|40 % 60 % Notice and Car|31.12.202
Panchayat ds distribuited |1
to all ahouse ho
lds.Vide propa
garda done
Angamali 75 % 25% Strengthening |31.12.202
Municipakty (No Of! of HKS is unde|l
house hols-12321, rgoing
Tortal popalation 33
465)
Kochi Municipal Co|90 0.8 Campaigns to |30.11.202

rporation

be conducted. |1
More SHG/Har
itha Karma Sen
a/ Kudumbhas
ree to be mobil

ised.




Door to |[Kalamassery 2100/405 |48.15%  [Numker of Har[70% Marc

Door Col[Municipality 0= itha Karma senfh 2022
lection fr, a Units to be in
om Instit|(No.of 51.85% creased from 1/100% Mar
utions/C |[nstitutions:405C) 7 to 23 Additiolch 2023
ommerci nal vehicle 10
al Establi Nos, td be purc
shments hased
(%) Thripunithura Muni|756,/3108 (75.55 Number of Har|{100% Mar
cipality = 24.45% itha karmasenalch 2022
Units mo be incr
(No. of] eased from 74
Institutions: 3108) to 98 and 25 a

dditional whee
1 barrow to be

purchased.
Vadavucode Putten|0% 100% Harithakarmas|31.12.202
cruz ena rezonstitut |1l
Gramapanchayat ed wita 32 me

mbers. Action
(No. of has be=n
Institutions: 468() initiated to buy

uniform, face s
hield, Mask, bo
ots, gloves etc..

Thrikkakkara Mimc|35% 65% No. of Haritha |70% - Mar
ipality Karma Sena hajch 2022
S
100% - Ma

to be increased |rch 2023
Aluva Municipelity [11.59% |88.46%  [Number of Har|70% Marc
ithaakarmma slh 2022

ena urmit to be 1
ncreased 100% Mar

ch 2023 '




Kumbalangi Grama |40% 60% Will ensure the
Panchayat participation off
ins-itutions in s
olid waste disp
oszl process by
rerewing their
license in prop
er time and pe
riodical inspect
ior. by Health s
UP2IVISOTS

28.02.202

Cheranalllur Grama|0 100% Notice and Car|31.12.202
Panchayat ds distribuited |1
to a_l house ho
lds.Vide propa
ganda done

Angamali 75 % 25% Strengthening |31.12.202
Municipality of HKS is unde|l
rgoing

Kochi Municipal Co|70% 30% Inventory of sh
rporation ops/ establish
ments generati
ng wastes and
shops that don
ot generate wa
ste to be prepa
red. There are
commercial est
ablishments w
here only negli
giblz amount o
f wasze/ no wa
ste are generat
ed. More work
ers to be deplo
yed.

2 |[Material Collection facility

a [No. of M|Kalamassery 1 1 Project propos|March 202
CFs whic[Municipality ed for 2021-202
h are fun 2z
ctional |Thripunithura Muni|l 24 Pro’ect submittMarch 202
cipality ed for DPC 2022
1-22




rporation

osing MCFs in
all healtk circle
as a first step.

Vadavucode Puthen|0 1 One temporary|31.12.202
cruz MCF idenrified|1
Gramapanchayat and for
Permanent M.C
F project has b
een taken this
yvear and is
under Tender
process. . 16 m
ini MCF includ
ed in action pl
an for MGNRE
GS 2021-22
Thrikkakkara Muni|l 1 Projects propos|March 202
cipality ed for 2021 - 2|2
022
Aluva Municipality |1 2 Projects for 20[March 202
21 - 2022 2
Kumbalangi Grama |1 0 NA
Panchayat
Cheranalllur Granall 0
Panchayat
Angamali 1 8 Will be provice(31/03/20
Municipality d recently 22
Kochi Municipal Col|l 73 Planning/ prop

Panchayat

Ensure qKalamassery Not install|l Council approv|March 202
uantifica [Municipality ed ed, plan unde- |2
tion of in preparation
coming a|Thripunithura Muni|Not install|l Proposal submiMarch202
nd outco|cipality ed tted to Council |2
ming walVadavucode Pu-hen|No weighi |1 |Action has bee |31.10.202
ste at MCicruz ng machin n initiated to b |1
F Gramapanchayet |e uy a weighing
machine.

] _ |Thrikkakkara Muni|l 1 Report has to sjMarch 202
Installatio cipality ubmit before c|2
n of weig e
h%ng MaCATva Municipa ity |Nil Proposal submi|{March 202
hine tted to Counsil |2

Kumbalangi Grema |1 0 NA
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Cheranalltur Grama|l 0 Dec 2021
Panchayat
Angamali Yes NIL NA
Municipa_ ity
Kochi Muaidps. Co{Weighing [NA To be installed |30/12/20
rporation mackine i along with the |22
nstaled at |construction of|
1 MCF MCEF's
Ensure g|Kalamasszry Yes Nil - -
uantifica [Municipality
tion of in|Thripunithura LIunifYes Nil - -

coming alcipality

nd outcoladavucode Put—enNo VVQR |1 To be Maintain|{31.10.202
ming walcruz ed 1
ste at MC|Gramapaachay==

F Thrikkakkara L¥ani
ciplaity

-Maintain Aluva Muaicipze

ing WQR o imbalargi Gr=ma [100% - [0 NA

Fanchayea-

Cheranal lur Gr=mal0 1 31.12.202
Fanchaye: 1

Angamal: Yes - NIL NA
Municipality

Kochi Municipzl Co
rporation

3 |Resource Recovery Faciiy

a |[Ensuring [Kalamassery Yes Nil New agreemen|December
forward 1{Municipality t with private a|2021
inkage fo gency, council
r resourc approved to ag
e recover reemant with
y either CKCL, process
by linkag going on
e to RRF
or agree
ment wit
h CKCL/

Private fi
rm




Thripunithura Muni|Yes Nil Already agree[December
cipality ment entered 2021
with Eco Grzen
Kerala. Now ne
W agreement e
xecuted with C
KCL for taking
good plastic

Vadavucode Putten|Agreemen |Nil Nil Signed on
cruz t with CK 23.07.202
Gramapanchayat |CL 1
Thrikkakkara ©Muni|Nil 1 Land notMarch 202
cipality available 3

Proposal submi
tted for land A

cquisition
Aluva Municipality [Yes Nil Already entere[December
d in to agream|2021
ent with CKCL
Kumbalangi Grama [Yes 0 NA
Panchayat
Cheranalllur Gramall 0 Agreement wit
Panchayat h the private a
gency
Angamali Yes NIL NA
Municipality
Kochi Municipal Co|5 1 Operation of M|12/10/20
rporation RRFsheds RF/RRFs Identi|21
have alrea fication of land
dy been c for a RRF

onstructed




b |Ensure |Kalamassery No 1 Council approviMarch 202
quantificalMunicipality ed, plan under |2
tion of in preparation
coming a[Thripunithura MunilNo 1 Proposal submiMarch 202
nd outcolcipality tted to Council |2
ming was|Vadavucode PuthenNA NA
te at RRF |cruz
(if own R|Gramapanchayat
RF) Thrikkakkara Muni[Nil 1 Proposal has to
cipality be submit befo
1..Insta]1a s caiine
t1.0n _Of WiAltva Municipality [Nil Proposed to Co|March 202
elghn}g uncil 2
mACINe Kumkbalangi Grama |1 0 NA
Panchayat
Ch=ranalllur Grama|Nil
Panchayat
Anzamali Yes - NIL NA
Mtunicipality -
Kochi Municipal Co|For 1RRF |5 To be fixed/ins|30.02.202
rporation which is talled 2
at Brahma
puram, th
e existing
weigh
bridge of t
he compos
t plant can|
be used.
Ensure |Ka_amassery Yes Nil -
quantificalMunicipality
tion of in
coming a TMiPunithura Muni|Yes Nil
nd outco/SiEaLLY
ming was Vadavucode Puthen|NA NA
te at RRF |CTUZ
(if own R|Gramapanchayat
RF) Thrikkakkara Munc|Nil
ipelity
2.Mainta |Aluve Municipality [Yes Nil
ining W|Kumbalangi Grama [100% 0 NA
QR Paachayat
Cheranalllur Grama|Yes
Panchayat
Angamali Yes - NIL NA
Municipality




Kochi Municipal Zo|Can be mz|6 RRE's Register to be |30.02.202
rporation intained w kept/maintaine(2
hen opera d
ting the R
RE.
Composting
No. of H Kalamassery 0 840 unit |DPC epproved [March 202
ousehold Municipality the Project; wal2
level co iting technical
mposting sanction from
units Suchitwa Missi
on
Thripunithura Mumi|0 600 DPC approved [March 202
cipality the Project; wal2

iting t=chnical
sancticn from

Suchithwsa
Mission
Vadavucode Putlk=n|1403 20% Survey has to b|31.12.202
cruz e initiated to d |2
Gramapanchayat etermine the re
quirements
Thrikkakkara Muri|1500 DPR aoproved (March 202
cipality plan for 6180 |2
household

Bio compost u
nit under prep
aration

Aluva Municipalit, |848 2500 Steps are being|March 202
taken to supply|2
bins in all war|
ds, project alre
ady approved

Kumbalangi Gram= |1300 30% Encourage Indi|31.03.202
Panchayat vidual House H|2

old to meintain

proper bio

waste composti
ng unit by prov
iding subsidy t
0 unit cost




Cheranalllur Grama|500 7939 Bio pots , pipe |March 202
Panchavat compost, Buck|3
et compost on
subsidy, compo
st pit by MGNR
EGS
Angamali 2038 4000 Action plan alr|31.03.202
Municipality eady prepared |2
and project ne
aring completi
on
<ochi Municipal CojData Not
~poration available
b |No. of In [Kalamessery 5 Nil survey March 202
stitution [Municioality initiated 3
al level ¢ [Thripuaithura Muni|23 Nil survey March 202
ompostinfcipality initiated 3
' g units ( [Vadavucode Puthen|6 99% Survey has to b(31.12.202
eg. schoolcruz e initiated to d |2
Is, hospit Gramaoanchayat etermine the re
als etc) quirements
Thrilkkakkara Muni|l6 survey March 202
cipaltv initiated 3
Aluva Municipality |10 Nil survey March 202
initiated 2
Kumbelangi Grama |70% 30% Encourage 31.03.202
Panchayat institutions to |2
maintain prope
r bio waste co
mposting unit
by providing
subsidy to unit
cost
Cheranalllur Gramal|7 36 Instruction giviMarch 202
Panchayat en to all|3
instituitions to
initiate waste
management a
t source
Angamali 05 -
Mumidpality




Kochi Municipal Co|7 It cannot bNo ac-ion is int
rporation e projectecended to be
as GAP as ttaken as a
here is centwaste to energ
ralised facilly plart is prop
ity for procfosed at
essing wast|brahn-apuram
2. land a new com
post plant is als
0 proposed at
Brahm apuram
No. of Co[Kalamassery Nil 10 Thumpoormuz [March 202
mmunity [Municipality hy model comp|3
level co ositing unit init
mposting iated
units Thripunithura Muni|Nil 25 Thumpoormuz [March 202
cipality hy model comp
ositing unit init
iated .
Vadavucode Puthen|0 1 Action has bee |31.03.202
cruz n taken to incl (2
Gramapanchayat ude this projec
t with highest
priority during
this firancial y
2ar
Thrikkakkara Muni|---- 100% Aerobic compo [March 202
cipality sting unit initia|3
—ed
Aluva Municipality [Nil survey March 202
‘nitiated 2
Kumbalangi Grama |Nil NA NA
Panchayat
Cheranalllur Grama|0 0
Panchayat
Angamali 03 -
Municipality




Kochi Municipal Co|NIL It cannot b|No action is int
rporation e projectedlended to be
as GAP as tftaken as a
here is cent|waste to energ
ralised facilly plant is prop
ty for procelosed at Brahm
ssing waste|apuram and ne
w compost pla
nt is also propo
sed at Brahma
puram
d |No. of ce |[Kalamassery Nil 1 To be submitte{March 202
ntralized |Municipality d before the co|3
composti uncil
ng units |Thripunithura Muni|Nil 1 Submitted to C|Mareh 202
cipality ouncil for appr|2
oval
'Vacavucode Puthen|0 0
cruz
Gramapanchayat
Thrikkakkara Muni|-------- 1 Proposal submi{March 202
cipality tted for land ac|3
quisition
|Aluva Municipality [Nil survey Mar:zh 202
initiated 2
Kumbalangi Grama |1 Unit Nil NA
Panchayat
Cheranalllur Grama|0 5 5 nos of Aerobi|Dec 2021
Panchayat ¢ Compost bins
to be installed.
Angamali NIL 0l(owz) |Installation of [31.12.202
Municipality organic waste|l
convertor at m
arket nearing ¢
ompletion
Kochi Municipal Co|l 1 New compost [15.02.202
rporation plant will be co|3
nstructed in br
ahmapuram.
5. |Biomethanation




No. of H
ousehold
level bio
gas plant
S

Kalamassery 34 100 To be include i|March 202
Municipality n the project re|2
vis_on
Thripunithura Muni|1800 100 DPC approved |March 202
cipality the Project; wa|2
itirg technical
sar.ction from
Suchithwa
Mission
Vadavucode Puthen(94 99% Strvey has to b(31.12.202
cruz e initiated to d |2
Gramapanchayat etermine the re
quirements
Thrikkakkara Munil[426
cipality
Aluva Municipality |63 117 Plants are bein|Ma-ch 202
g supplied as p|2
er ward sabha
application
Kumbalangi Grama
Panchayat
Cheranalllur Grama|200 7939 Schemes to pro|Ma-ch 202
Panchayat vide Bio gas pl|3
ant to househo
1d on subsidy
Angamali 338 600 Action plan alr|31.13.202
Municipality eacy prepared |2
and project un|
der progress
Kochi Municipal Co|177 It cannct b|Ne action is int
rporation e praectedlended to be
as GAP as tjtaken as a

here is cent
ralis=d facil
ity fcr proc
essinz wast|
e

waste to energ
y £lant is prop
ossd at Brahm
apuram and a
new compost p
lant is also pro
posed at Brah

mapuram.




b |No. of In [Kalamassery 13 13 Need maintena[March 202
stitation [Mun_cipality nce 2
al level b [Th-ipunithura Muni Nil 7 Submitted to C|March 202
iogas pla|cipality ouncil for appr|2
nts (eg. s oval
chools, h [Vadziucode Puthen|3 99% Survey has to b|31.12.202
ospitals |cruz e initiated to d |2
etc; Grar apanchayat etermine the re

quirements
Thrikkakkara Muni|Mil
cipalizy
Aluva Municipality |12 il
Kumkalangi Grama
Panctayat
Chetenalllur Grame|C 0
PancCayat
Angamali - 01 Action plan to {31.03.202
Munieipality be prepared |3
Kocti Municipal Ca|7 It cannot b|No action is int
rporz-ion e projectedlended to be
as GAP as tftaken as a
here is centjwaste to energ
ralised facilly plant is prop
ity for proclosed at Brahm
essing wastjlapuram and a
e new compost p
lant is also pro
posed at Brah
mapuram.

¢ |No.of Col|Ka amassery Nil Nil -
mmunity [Mumn:ipality
level co[Thripunithura MunilNil Nil
mposting|cipe_izy
units Vadavucode Puthen|0 (

cruz

Gramsapanchayat

Thrikkakkara Muni

cipa. ity

Aluve Municipality (Nil Nil
Kun-malangi Grama

Panchayat

Cherenalllur Grama|0 0
Panchayat

Angz=mali - -
Murizipality




Kochi Municipal Co|0 It cannot b{Mo action is int
rporation e projectedlended to be
as GAP as titaken as a
here is centjvsaste to energ
ralised facilly plant is prop
ity for procjcsed at Brahm
essing wastlapuram and a
e TeW compost p
lant is also pro
rtosed at Brah
Tapuram.

No.of ce|Kalamassery Nil Nil -
ntralized [Municipality
Biogas pl|Thripunithura Muni|Nil Nil
ants cipality
Vadavucode Puthen|O 0
cruz
Gramapanchayat
Thrikkakara Munici[Nil Nil
pality
Aluva Municipality |Nil Nil
Kumbalangi Grama
Panchayat
Cheranalllur Grama|l 0
Panchayat
Angamali 01 Action plan to |31.03.202
Municipality be prepared for|3
market

Kochi Municipal Co
rporation

Biodegradable waste processing by bulk waste generators




No of ag|Kalamassery Nil 2 Selection proce[December
encies co[Municipality ssing is going 02021
llecting a n
nd proce|Thripunithura Muni|Nil 1 Selection proce|March 22
ssing bio|cipality ssing is going o
-degrada n
ble waste[Vadavucode Puthen|Nil NA
from bul cruz
k waste g|Gramapanchayat
enerator Thrikkakkara Muni|Nil
s in the L Clpahty
SGL Aluva Municipality |Nil Thumboormuz [70% - Mar|
hi project is un|ch 2022
der considerati
on 100% - Ma
rch 2023
Kumbalangi Grama |1 NA NA
Panchayat
Cheranalllur Grama|3 0
Panchayat
Angamali NIL NIL NIL
Municipality
Kochi Municipal Col|0 It cannot b|No action is int

rporation

e projectedlended
as GAP as tftaken as a

here is cent

to be

waste to energ

ralised facilly plant is prop

ity for proc

osed at Brahm

essing wastjapuram and a

e new compost p
lant is also pro
posed at Brah
mapuram.
No of aglKalamassery Nil 2 Certification pr|December
encies ce[Municipality ocess in going |2021
rtified/a on
uthorize |Thripunithura Muni|Nil 1 Certification pr|March 22
d by the |cipality ocess in going
LSGI for on
this purp|Vadavucode Puthen|Nil NA
ose cruz
Gramapanchayat
Thrikkakkara Muni|Nil
cipality
Aluva Municipality |Nil
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Kumbalangi Grama |1 NA NA

Panchayat f'
Cheranalllur Gramal0 0

Panchayat

Angamali N_L NIL

Municipality

Kochi Municipal Col|0 It cannot b|Ne action is int
rporation e projeccedlerded to be
as GAP as tftaken as a
here is cantjwaste to energ
ralised facilly plant is prop
ity for proclosed at Brahm
essing wastlapuram and a
e nEw compost p
lant is also pro
pcsed at Brah

mapuram.
Legacy waste management
No of leg|Kalamassery 1 Nil Centract with [March 202
acy dum|Municipality CKCL 2
p sites id/Thripunithura Muni|Nil Nil
entified |cipality
Vadavucode Puthen|Ni. Nil
cruz
Gramapanchayat
Thrikkakkara Muni|l Contract with (March 202
cipality Pvz. Company |2
Aluva Municipality [Ni. Contract with
CKCL
Kumbalangi Grama [Ni_ NA NA
Panchayat
Cheranalllur Grama|9 0 Dumpsites bein
Panchayat g Tepeatedly cl
eared.
Angamali Ni Nil
Municipality
Kochi Municipal Coll NA Work Awarded
rporation for biomining
of legacy waste




b |No of leg|Kalamassery 20 tones Contract with [March 202
acy cumMunicipality CKCL 2
psites qu|Thripunithure Muni|Nil
antified |cipality
Vadavucode Puthen|Nil
cruz
Gramapancheyat
Thrikkakkara Muni|l Contract with [March 202
cipality Pvt. Company |2
Aluva Municioality
Kumbalangi Grama |Nil NA NA
Panchayat
Cheranalllur Grama|0 0
Panchayat
Angamali Nil Nil
Municipality
Kochi Municipal Coll NA 1
rporation
¢ [No o leg|Kalamassery 1 Contract with
acy wastMunicipality CKCL
e dumpsi|Thripunithura Muni/Ni_ Nil
te in whilcipality
ch remed|vVadavucode Puthen|Ni. Nil
iation halcruz
's been in|Gramapanchayat
itiated |Thirkkakkars Munill Contract with [March 202
cipality Pvt. Company |2
Aluva Municpality [Nil
Kumbalangi Grama |Nil NA NA
Panchayat
Cheranalllur Grama|? 0 Repeatedly beilMarch 202
Panchayat ng cleared.No|2
w camera and
warning board
s installed.
Angamali Nil Nil
Municipality
Kochi Munidpal Col|l NA 1
rporation




No of leg|Kalamassery 1 Nil Contract with
acy wast|Municipality CRCL

e dumpsi|Thripunithura M-ni|Nil Nil
te remed|cipality
iated Vadavucode Puthen|Nil Nil
cruz
Gramapanchayat
Thri<kakkare Muni
cipal‘ty

Aluva Municipality [NA
Kumbalangi Grama [Nil NA NA
Panchayat
Che:-analllur Grama|2 7 Op=n gym at o
Panchayat nesite , Garden
set up at one si
te

Angzmali Nil Nil
Murnicipality
Kochi Municipal Col|0 INA 0
rporation

Discharge from the dumpsite

Water trelKalamassery 1 Nil Act_on Plan un{March 202 !
atment pl|Municipality der preparatio|2
ant proje n

ct propos|Thripunithura Mumi
ed for 20|cipalizy
21-22 projVacevucode Puthen

ject cruz
Gramapanchayat
Thrikkakkara Muni
cipality
Aluva Municipality
Kumbalangi Grama
Panchayat
Cheramalllur Gramal0 D
Panchayat
Angemali Nil Nil No dumpsite [Nil

Mun:cipality
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Construction 0f|15.02.202
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Abstract

Local Self Government Department- Integrated  Solid  Waste
Management Project with a Waste to Efférgy plant with 300 TPD
capacity on Design,Build,Firance, Operate and Transfer (DBFOT) basis
at Erahmapuram in Ernakulam district - Selection of the concessionzire -
Corsortium lead by M/s. Zonta Infratech Pvt Ltd. Tipping fee of Rs.
3550/~ per tonne - Approved - Orders issued.

LOCAL SELF GOVERNMENT (W.M) DEPARTMENT
G.C.(Rt)No0.1754/2021/LSGD Dated, Thiruvanantaapuram, 14/09/2)21

Fead 1. GO(RD) No. 3122/2017/LSGD dated 23.09.2017
GO(R:) No. 499/2018/LSGD dated 21.02.2018
- GO(Ms) No. 82/2018/LSGD dated 11.06.2C18
G.O(Rt) No. 2353/2018/LSGD dated 04.09.2018
GO (MS) No 174/2018/LSGD dated 22.11.2018
G.O (Rt) No. 803/2020/LSGD dated 30.04.2020
G.O (Rt) No. 1064/2020/LSGD dated (5.06.2020
GO(RY) No. 8/2C21/LSGD dated 01.01.2021
Minutzs of th'e Bid Evaluation Commitrze dated 29.01.2021.

10. Minutss of 38th State Level Acvisory Committee 1eld on
12.02.2021

11. Letter No. KSIDC/TVM/WIE2021/2189 dated 04.02.2021
from Managing Director, KSIDC '

N I S S

ORDER

1. As per G.O read as 1st and Zﬁcgcpaper above, Government
have constituted a State L=vel Advisory Committee (SLAC) clFaired by
Chief Secretary for taking decision on establishing Integrated Solid
Waste Management Plants in the State and related matters.




Z" As per G.C read as 3rd paper above, Government have
ﬁ‘;ﬁ?s aago_l/‘CY_ deCi.Sion for the setting Sp of Wast‘e-to-Energy (WLE)
sites in the State, one each in Thi-uvananthapuram,
K(?llam, Thrissur, Palakkad, Kozhikode, falappuram and Kannur
dlStF’lCtS on Design, Build, Fnance, Operzte and Transfer (DBFQOT)
basis, in Public Private Partnership mode, KSIDC was designated as
the nodal agency to set up the Waste to Energy plants il collaboration
with the Concessionaire and local bodies,float the RFP, select the
concessionaire and execute the concession agreement. Amount to be
quoted for power being generated was the criteria for submitting the
bids.

3. As per the G.0O read as 5th paper above Government have
accorded sanction for the revised project structure with Tipping Fee
as bidding criteria and approved the revised bid documents.

ars

4.Based on the G.0s -ead as 6th ard 7th papers above, KSIDC
floated an e -tender for identifying suitable private implementing
agencies for the development of Waste to Energy project at
Brahmapuram in Ernakulam district. e

_ 5. As G.O read as gth above the Bid Evaluation Committee
was reconstituted with the Principal Secretary, LSGD (Urban) as
Chairman. The reconstitutec Bid Evaluation Committee evaluated the
technical bids received by ¥SIDC based on per-qualification criteria
and minimum eligibility criteria detailed in the RFF document. As per
the minutes read as 9th parer above the Bid Evaluation Committee
resolved that the consortiuT led by M/s zonta Infratech Pvt. Ltd. is
technically qualified and r=commended to open the financial bid
submitted by the consortiurm led by M/s Zonta Infratech Pvt. Ltd.

6. As per the financial bid submitted the Tipping Fee

uoted by the Consortium was Rs. 3,672/'-
(s:]ix hundred and seventy two) per tonne-~or Brahmapuram Waste 0

Energy Plant. The Negctiaticn Committee constituted with Managing

(Rupees Three Thousand
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rate. After tw into a lower mutually agreeable

tipping fee g\?ismgggg/gf negotiation bidder has offereg agrevised
. . - e « 5

confirmation on per capip r tonne, subject to the condition that a

. ta based Viabilit
Crores can be made it oility Gap Fund of Rs.102.09

. lable f ol
guidelines, or the project as per SBM (Urban)

7. As per the minutes read as 10th paper above, 38"
meeting of SLAC on Waste Management.chaired by Chief Secretary has
resolved to approve the negotiated Tipping fee of Rs. 3550/- per
tonne offered by the corsortium led by M/s Zonta Infratech Pvt. Ltd
for Brahmapuram Waste to Energy project. As per the letter read as

11™  paper above, the Managing Director,KSIDC has requested to
accord sanction to the final tipping fee- of Rs.3550/- per tonne
offered by the consortium led by M/s Zonta Infratech Pvt Ltd with a
confirmation on maximum per capita based VGF of Rs. 102.09 Crores
per tonne as per SBM (Urban) guidelines for the development of
Integrated Solid Waste Management Project with a Waste to Energy

plant of minimum 300 TPD capacity at Brahmapuram in Ernakulam
district.

8. Government have examined the matter in detail and are
pleased to approve Tippirg fee of Rs 3550/- per tonne offered by the
Consortium led by M/S Zonta Infratech Pvt Ltd for the development of
Intregrated Solid Waste Management Project with a Waste to Energy
plant of minimum 300 TPD on Design, Build , Finance, Operate and
Transfer (DBFOT) basis at Brahmapuram in Ernakulam District.

Orders for per capita based VGF will be issued separately.

(By order of the Governor)
Bishwanath Sinha
Principal Secretary
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The Director, M/s. Zonta Infratcch Pvt. Ltd. Bangalore
The Managing Director, Mys. Zonta Infratcch Pvt. Ltd.
Bangalore(Through MD,KSIDC) e
The Managing Director, Kerala State industrial Deve opment
Corporaticmn.

The District Collector, Ernakulam

The Direcicr of Urban Affairs, Thiruvananthapurar.

The Executive Director, Stchitwa Mission.

The Kollam Municipal Corporzetion.

The Secretaries of participating Local Self Government Institutions
under Erna<ulam Cluster (through the Managing Cirector KSIDC).
The Principal Accountant Seneral (Audit),(A&E)(LBAG&A) Kerala,
Thiruvanar.thapuram.

The Execuive Director, Ir formation Kggala Mission

The Director, I&PRD/Web&New Media.

Stock File/ Office Copy.

Forwardz=g-/Bv order
nax S/

Section Officer



Exihibit R13 (c)
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL

(SOUTHERN ZONE BENCH, CHENNAI)
0.A.No.442 of 2013 (SZ)
with
0.A.No.20 of 2017 (SZ)
with
0.A.No.276 of 2017 (SZ)
With
0O.A.No.77 of 2021 (SZ)

IN THE MATTER OF:

Jith Kumar ...Applicant(s)
Versus

The State of Kerala and Ors.

...Respondent(s)
With

Abdul Bhasheer ...Applicant(s)
Versus

Kochi Municipal Corporation and Ors.

...Respondent(s)

With
Lawyers Environmental Awareness
Forum ...Applicant(s)
Versus

State District Environment Impact
AssessmentAuthority, Trivandrum
&Ors. ...Respondent(s)
With
Suo Motu proceedings initiated based
on a letter received from
Mr.JusticeA.V.Ramakrishna Pillai,
Former Judge, High Court of Kerala,
Chairman,

State Level Monitoring Committee,
Kerala ...Applicant(s)
Versus

The Chief Secretary,

Government of Kerala,

Thiruvananthapuram &Ors.
...Respondent(s)

STATUS REPORT SUBMITTED
ON BEHALF OF CHIEF
SECRETARY, GOVERNMENT
OF KERALA

M/s. E K. KUMARESAN
Standing counsel for Kerala(SZ)
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